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         Pradhan Mantri gramodaya yojana

Why gramodaya yojana ?
Pradhan Mantri gramodaya yojana is the campaign started for the basic development of the rural areas in India . rural areas covers the 70% of India and for the drastic development in the country there must be some plans and policies for the rural development . agriculture plays the vital role in the Indian economy. but on the other hand the rural areas going through the pathetic conditions . even many people are craving for their basic needs which are clothes, food, shelter . basically for the development of any under developed or developing area following should be the area of importance ---
· INFRASTRUCTURE
· EDUCATION
· INDUSTRIES
· AVAILABILITY OF BASIC NEEDS (shelter, clothe, food )
· AVAILABILITY OF FUNDS AND LOANS
· GENERATION OF EMPLOYMENT
· JUSTICE SHOULD NOT BE THE TOUGH PROCESS
· PAYMENT OF TAX SHOULD BE THE PRIORITY OF THE TAXPAYERS
Pradhan  Mantri gramodaya yojana was also set up for caring some issues mentioned above through these policies –
* Physical Progress under Pradhan Mantri Gramodaya Yojana (PMGY) (2000-2018)
* Financial Progress under Pradhan Mantri Gramodaya Yojana (PMGY) (2000-2011)
* Central Assistance for Pradhan Mantri Gramodaya Yojana, Slum Development, Roads and Bridges and Other Scheme for Union Territories in India (2004-2005)
* Achievements of Rural Housing Schemes (NE States) Pradhan Mantri Gramodya Yojana in India (2001-2002)
* Achievements of Rural Housing Schemes under Pradhan Mantri Gramodya Yojana in India (2001-2002)
* State-wise Physical and Financial Progress under PMGY-RDW in India (2001-2002)
* State-wise Physical and Financial Progress under PMGY-RDW in India (2000-2001)

Schemes and policies -
 The schemes under which the yojana were divided with different area of time . here physical progress means to development in infrastructure . It has been long recognised that access to minimum level of infrastructural facilities must be an integral part of the strategy for improving the quality of life of the people and for eradicating poverty. Over the last decade, considerable progress has been made in improving access to primary health care facilities, primary education, safe drinking water and shelter as reflected in an expansion of coverage and also improvements in the indicators of human development. Have you ever think that development on such ground can turn rural areas into urban areas . development of infrastructure should be on the grounds of availability of resources on the same land and without destroying its basic sources of development . 
 Coverage GOAL OF The YOJANA
Now lets talk about the main goal of this yojana The houses under the scheme will be the people who are living Below the Poverty Line in the rural areas, belonging to Scheduled Caste/Scheduled Tribes, freed bonded labourers and non SC/ST categories. Not more than 40% of the total allocation during a financial year can be utilized for construction of dwelling unit for non SC/ST BPL families, while funds to the tune of 3% will be earmarked for benefit of BPL disabled persons.

Mode of implication

The state govt. proposes government of india  under the scheme . the state with this proposals under which houses for the poor people provision for internal roads, drainage, drinking water, plantation, improvement of habitation and for making houses cyclone and earthquake resistant. The maximum provision for these items will remains under 10% of the proposal cost. 20% of the proposed money must be used for the renovation and conversion .The proposals received from the State authorities will be sanctioned by a Committee comprising the following: -
1. Secretary (Rural Development) Chairman
2. Additional Secretary and FA (Rural Development) Member
3. Adviser (RD), Planning Commission Member
4. Joint Secretary, (Rural Housing) Member
5. Director in charge of PMGY (convenor)






Monitoring and Evaluation 

The State Government should prescribed the periodical reports and returns through which the performance of PMGY (GA) in the districts would be closely monitored and would also obtain appropriate reports and returns from the DRDAs/ZPs. The reports and returns would be submitted to the Government of India by the States/UTs in respect of the Pradhan Mantri Gramodaya Yojana (Gramin Awaas), separately, in the prescribed format.
The States/UTs should conduct periodic Evaluation Studies on the implementation of PMGY (GA), which can be got conducted by reputed
Institutions/Organisations on issue arising out of the Concurrent Evaluation and the studies carried out by the States/UTs/Government of India. Copies of the Reports on Evaluation Studies (conducted by States/UTs) would be furnished to the Government of India and remedial steps would be taken by the States/UTs on the basis of these Evaluation Studies, as also the Concurrent Evaluations which are conducted .
